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Facilities Proposed. for Class 1\1 and 
IV Employees of L. I. C. 

4590. SHRI HARISH RAWAT: Will 
the Minister of FINANCE be pleased to 
state : 

(a) whether any talks were held last 
month regarding the demands between the 
high officers of the Life Insurance Corpora .. 
tion and the represe.ltatives of its employees' 
union; and 

(b) if so, the details of tile facilities 
proposed for the Class III and IV employees 
of the Corporation? 

THE MINISTER OF STATE IN 
THE MlNISTRY OF FINANCE (SHRI 
JANARDHANA POOJARY): (al Yes, Sir. 
Talks were held in February, 19~5 between 
the Management of the Life Insurance Cor-
poration and the representatives of the 
cmployecs~ unions. 

(b) Based on the understanding reached 
between the Management and the Employees' 
Unions, Government issued a Notification 
under Section 48 of the Life Insurance 
Corpora t ion of India Act, 1956 on the 1 J th 
April, 19~5. revising the terms and conditions 
of service of Class III and IV employees of 
the Corporation. 

Change in CrJteria Adopted for 
Opening of Commercial Banks in 

Hill Areas 

4591. SHRI HARISH RAWAT : Will 
the Minister of FINANCE be pleased to 
state : 

(a) whether Government have any propo-
sal to change the existing criteria adopted 
for opening commercial banks in hiU ar,:as 
throughout the country; 

(b) if not, whether Government are 
aware that larger parts of .these areas are 
not getting the facilitiej which arc being 
provided by these banks; and ' 

(c) jf so, the steps Gcvernmen,t propose 
to take to ensure that these facilities are 
JDade availabJe in all the parts of hill areas? 

TJiE MINISTER OF STATE IN 

THE MINISTR Y OF FINANCE (SHlU 
JANARDHANA POOJARY): (a) to (c). 
The basic objectives of th~ branch expansion 
policy have been to accelerate the pace of 
expansion of bank offices in the unbanked 
rural and semi-urban areas. Under the 
branch licensing policy for the period Alpril 
1982 to March 1985, Hilly Regions, reg ons 
sparesely populated and tribal areas were 
given special considera tion and branch 
expansion in such areas was allowed on a 
comparatively liberal basis. Centres for 
opening bank offices are generally identified 
by State Governments and they are expected 
to take into account special needs of diffe-
rent areas including Hilly Regions. The 
branch expansion policy for the Seventh 
Five Year Plan Period has not yet been 
finalised. 

[English} 

Diversion of Amount Sanetioned for 
Various Projects by Mlnlstrlcs 

4592. SHRI JAGANNATH PATTNAJK : 
\V111 the ~t lnister of FINANCE be pleased 
to ~tate : 

(a) the respective amounts sanctioncJ 
by Government for various projects and 
works for 1984-85 which lapsed on 3 J 
March, 1985, Ministry-wise; 

(b) whether cases have come to tbe 
notice of Government that the sanctioned 
amounts were diverted by the Ministries to 
other projects and works during 1984 .. 8S: 
and 

(c) if so, t :lC details thereof '1 

THE MINISTER OF STATE IN 
THE MINISTRY OF FINANCE (SHRI 
JANARDHANA POOJAR Y) : (a) to. (e). 
The appropriation accounts for the year 
}9S4-MS have not yet been finalised. As per 
~h~ recomm'endations of the Business Advi .. 
sury Committee of Lok Sabha, the date 
prcs~ribed for the finalisation of appropria-
tion accounts for 1984-8S is 30th November, 
1985. ' 

It may, however, be added that tbe 
projC(;ts' estimates prepared by tbe DcPCirt ... 
8lOllts cQnce~lle<1 ate apprQveu by JJl~ 




